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raised with me in many conversa-
tions. 1 had the opportunity of re-
affirming our position, which had been
made clear on many occasions, both
in this country and outside, that we
are interested in developing nuclear
energy for peaceful purposes only.

Sir, we have wider options to
develop beneficial relations with the
community of nations than ever in the
past. In the last three months since
we assumed office, within the frame-
work of the positive thrust of non-
alignment, we have assured old
friends of our abiding commitments
and repaired estranged relationships,
both near and far. We can claim
that our neighbours have greater trust
in our friendship and the subcontinent
as a whole is less disturbed by tensions
and more inclined to cooperation. The
Commonwealth Conference and this
trip abroad provided me with an
opportunity to affirm to the leaders
from all parts of the world that this
Government of India, sustained in the
exhileration of the trust of its people
and inspired once again by the vision
and idealism of Gandhiji, will be
second to none in its commitment to
a world at peace striving towards
international social justice.

Altogether, this opportunity of
meeting the Heads of more than thirty
Commonwealth countries, the Shahan-
shah of Iran and the President and
Prime Minister of France, proved
that India commands great goodwill
and respect in the international com-
munity.

12.58 hrs.

ANNOUNCEMENT RE RELINQUI-
SHING OF OFFICE BY SHRI S. L.
SHAKDHER,  SECRETARY-GENE-
RAL OF LOK SABHA AND AP-
POINTMENT OF SHRI AVTAR
SINGH RIKHY AS SECRETARY,
LOK SABHA.

MR. SPEAKER: I have to inform
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Rikhy as Secretary
the House that Shri S. L, Shakdher,
Secretary-Genernl of Lok Sabha is
relinquishing his office tomorrow
morning on his appointment ag Chief
Election Commissioner, He has been
the Secretary-General of Lok Sabha
for the last 13 years, He was in the
Lok Sabha Secretariat as an officer
of the House since 1950, His contri-
bution in adaptation and changes in
Parliamentary procedure with a view
to help the efficient functioning of
this House is commendable. 1 and
my predecessors have always relied
on his sound advice. His rich know-
ledge and wide experience in pearlia-
mentary field is symboliscd by his
treatise on “Practice and Procedure
of Parliament” not to speak of his
numerous other publications. His
advice on matters of procedure was
always available to Member; irres-
pective of their party gffiliations.

Shri Shakdher js a familiar and
much liked figure in the parliament-
ary circle the world over, He has
been a member of several parlia-
mentary delegations and hus availed
of every occasion to acquant him-
self first-hand with the developments
in parliamentary processes and pro.
cedures jn different Parliaments of
the world. He has been associated
with international parliamentary
bodies like Inter-Parliamentary
Union, Commonwealth Parliament-
ary Association, Association of Secre-
taries-General of Parliaments, His
unanimouyg election in 19873 as Presi-
sident of the Association of Secreta-
ries-General of Parliaments tn which
references were made in Lok Sabha
on November, 12, 1973 is evidence of
his popularity and standing among
Secretaries-General of Parliaments of
the world.

Shri Shakdher’s appointment as
Chief Election Commissioner comes
as a fitting tribute to his distinguish-
ed service to the House gs also the
position he commands as an expert
on constitutional matters and parlia-
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mentary procedures, We ghall miss
him. We wish him well in his new
assignment.

In appreciation of his long and
devoteq service to this House and
following past precedent, I have
appointed him ws Honorary Officer
of the House.

13 hrs,

THE PRIME MINISTER (SHRI
MORARJI DESAI); May I Sir, join
you in your well deserved appreci-
ation of the services of Mr. Shakdher
on the occasion of his demission of
this office for an equally important
office of the Chief Election Ccmmis-
sioner from tomorrow. I huve Dbeen
an active but silent witness for 20
vears of his service to this House out
of 27 years. It js a fairly long ex-
perience and I cap say without any
fear of contradiction that I found his
work to have been in the true demo-
cratic spirit and he did his work to
the satisfaction generally of the
whole House,

It is not possible for anybody to
please everybody. Therefore, we
have to take it in that light, but even
in that condition, 1 would cay that
he had been able to satisfy generally
the whole House which is no small
achievement, I have no doubt that
he will do his work in the ncw office
with equal credit and even more with
al] the rich experience that h« has
had here. And in many memoirs
that he has written he will add one
more, I am sure, on the Election
Law. ] have no doubt that he will
do his work with the greatest credit.
1 wish him well and success in his
new task.

SHRI YASHVANTRAO CHAVAN
(Satara): Mr. Speaker, Sir, I asco-
ciate myself with you and the Prime
Minister for offering my felicitations
to Mr. Shakdher whom I have suen
sitting here us Secretary-General of
Lok Sabha for many years, From my
long association with this House T can
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say Mr, Shakdher is not only a
scholarly person but ap expert ad-
viser on the matter of working of
legislatures. He had been very silent
in applying those rules and scholarly
information and knowledge sbou: the
functioning of Parliament ip practice.
As we all know, the Darliament
naturally reflects the mood of the
country; sometimes it is calm and
quiet; sometimes, it become: tempes-
tuous and this is a very natural
thing and during these moments he
had always been a gource of strength
and consolation. To see this calm and
quiet figure sitting her®, it looked as
if he had to help silently and at the
same time, resourcefully the Speaker
to control the House. That is a very
important function that the Secretary
General has to do.

Apart from that, he had been very
objective. I don’t think any Member
had any hesitation in approaching
him irrespective of his party affili-
ation. He had aulways been helpful
to us all, I can say this from my
experience when I used to sit on the
side of the Treasury Benches and
now I can say this when I am sitting
on the opposite side. He has been
helpful not only here but also on the
other important gide of the function-
ing of Parliament, that is, the work-
ing of Committees which is not popu=
larly known because it is not reflect-
ed in the press; the press coes not
not know about it. The Committee
work is a veryv escential part of Par-
liamentary activities and there we re-
ceive help from all officers, but par-
ticularly with Mr. Shakdher I have
got personal experience on many
Committees where we found his pre-
sence and advice very useful, and
thet is why T used the adjective that
he is a verv resourceful person. Well,
I am sorrv he is leaving because cer-
tainly it is a loss to Parliament and
particularly to us. But it is a sain to
the nation since he is going as the
Chief Election Commissioner. I
must say that it is a very appropriate
selection for the office of the Chief
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Election Commissioner because, 1
think for the first time, at least as
far ag I remember, a person associ-
ated with legislative work is going
to work as the Chief Election Com-
missioner, which is a very right
thing.

Well Mr. Shakdher, you have all
our best wishes, Though we will
miss you here, we will meet you on
some other ground because, though
you are changing the place and the
position, you are certainly going to
an assignment with which all Mem-
bers of all legislatures are connected,
So far, you were only connected with
Members of Lok Sabha, but now you
will be connected and concerned with
the problems of all the people con-
testing the elections and desirous of
becoming Members. ...

MR. SPEAKER: Not of voters?

SHRI YESHWANTRAO CHAVAN:
I was coming to that point. Ulti-
mately the test of success of a Chief
Election Commissioner is the fact that
the voter js satisfied. Therefore, it
is a very important national institu-
tion, and the fact that an experienced
person is going there is a matter of
joy for us. Certainly it is a matter of
satisfaction to him also that he is
being promoted. I should <ay, or
changed to a position which is very
important. He hag all my best wishes
for all the success. Naturally, as 1
have said, we wil] be missing him,
but it will be our national gain,

I supprt all the goed words used
by the Prime Minister and the
Speaker,

SHRI SAMAR MUKHERJEE
(Howrah): Mr, Speaker, Sir, I fully
associate myself with the words of
appreciation’ expresseq by you and the
Prime Minister as well as the Leader
of the Opposition, for Mr. Shakdher.
My experience with him has not been
very lang, but I have seen that, when-
ever the House was in a turbulent
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mood, he always came to the rescue
of the Speaker. That is a very big
qualification which he hag demons-
trated, and this shows that the special
capacity which he has got to help the
Speaker jn tackling situations is a
very good qualification. I have also
seen Members quoting him ag an
authority during debates, quoting
from the book written by him jointly
with Mr. M. N, Kaul, This shows
that he is an authority on Parlia-
mentary functioning and Cunstitu-
tional aspects: he has acquired ,and
developed this knowledge through so
many years of experience and by his
personal qualities, I hope that, in his
new assignment, he will maintain
perfect impartiality which is expect-
ed of the Chief Election Commis-
sioner—because the Chief Election
Commissioner is faced with the
claims and counter-claims of many
rival political parties—and that he
wil] olay his role in his new assign-
men* more effectively. With this
hope and confidence, I again express
my appreciation to him. It js a loss
for us that we shall not be able to
maintain our daily association with
him here, but I hope our association
will he maintained in another formy
after he takes over his new assign-
ment,

I express my appreciation of his
services once again.

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore): Op behulf of
my group, I associate myself with all
the sentiments expressed so far, and
1 would like to mention particularly
how Mr. Shakdher has always been
of the greatest help to new and young
Members of Parliament, He helped
them come into the main stream of
Parliamentary procedures and also
helped them to find out how they
could derive the best from Parlia-
ment and fulfil theip duties as Mem~
bers ©f Parliament for their consti-
tuencies.
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Another point I would like to draw
attention to jg that I have seen,
again and again, how Mr. Shakdher
has been most helpful to the panel of
Chairmen because sometimes, parti-
culaly in recent years, there have
been very turbulent moments when
the Chairman had been left to ihe
mercy of the Members of Parliament
while the Speaker was not present
in the House and Mr. Shakdher has
helped these  Chairmen enormously
to create order in the House again—
as his book, which has beep referred
to, is becoming more or less a Bible
for tackling those who raised points
of order, and I am sure, it will con-
tinue to be so. In saying gcod-bye
to him I would like to say that we
are, in fact, not saying ‘good-bye’ but
are only saying ‘au rewoir as we
would be meeting him again.

SHRI EBRAHIM SULAIMAN SAIT
(Manjeri): Op behalf of my Party
1 would very much like to place on
record our appreciation of the great
service rendered by Mr. Shakdher in
developing and strengthening the
Parliamentary democracy of our
country in the most difficult times.
One has to accept and concede that
Mr, Shakdher hag effectively contri-
buted to the efficient functioning of
democracy in our country in the
last fourteen years because of his
rich knowledge of the Parliamentary
system of democracy. No doubt we
all feel sorry that he is leaving wus
but we shall be seeing him again as
the Chief Election Commissiorer of
our country. I am sure he will per-
form his task to the entire satisfac-
tion of the people and supervise the
future elections in our country as an
impartial officer and thus protect the
democracy of our country.

1 wish him well and also thank him
for all the services he has rendered
to democracy, We shall also be miss-
Ing him, us he ig also g great friend
of the Members of this Parliament.

and apptt. of Shri A. S.
Rikhy as Secretary

SHRI P. K. DEO (Kalahandi): I
have the privilege of knowing Mr.
Shakdher as an ofTicer of this House
for the last tweniy years and as the
Secretary-General for the last fourteen
years, in which vost he acquitted him-
self with great credit.

A reference wag made to his book on
the practice and procedure in Parlia-
ment. It may Le compared to May's
‘Parliamentary Practices’ and i+ will
be a useful guide for any student of
history in regard to the evolution of
Parliament in this country, and also
for posterity in upholding the valuable
Parliamentary practiccs that have been
evolved in this Iouse. Though the
Emergency vitiateq the entire atmos-
phere of the country, it hardly touched
the fringe of the precinci{s ¢ Parlia-
ment, and the credit for the same gces
to Mr. Shakdher,

I had the privilege of accompanying
Mr. Shakdher to various international
conferences and 1 am grateful to him
for the attention he paid to all the
Members of Parliament. In Hong
Kong. when I fell ill, with all interest
and attention, he took special care
about my health. ang I am extremely
grateful to him for the same. Wherever
I have been, -'whether FHong Kong,
Oftawa., Laos or Kaula Lampur, there
were enquires about him and that is
the greatest proof of the appreciation
his work received, not only from this
country but from other countries also.
He is now going to shoulder n:w
responsibilities and I am sure he will
acquit himself equally wel} as the
Chief Election Commuissioner.

MR. SPEAKER: Consequent on the
appointment of Shri Shakdher as
Chief Election Commissioner the post
of Secretary-General of Lok Sabha has
fallen vacant. 1 have gone through
the records of service of Shri Rikhy
and Shri Patnaik. Taking all faclors
into consideration, I have selected Shri
A. S. Rikhy to officiate as Secretary of
the Lok Sabha from 18-6-1977, i.e.
tommorrow. Tha post of Secrétary-
General shal]l be redesignated as Secre.
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[Mr. Speaker]
tary until further orders. The post
of Secretary-General] was created
recently. now we shall have only
Secretary. We shall consider it aguin
later on, but Shri Rikhy will be Secre-
tary from tomorrow onwards,

13.15 hrs,

DEMANDS FOR GRANTS (RAIL-
WAYS), 1977-78—Contd

MR. SPEAKER: Mr. Sukhdev
Prasaq Verma.

Wt EAw wAawr Wt (T3)
W Wgeg, & 9T FT gHEA v

gqﬂ:?wwmﬂwh#a’?wg‘m
L] 2T wTgan £ f& 9= 3w

IAAT F GTHREET W GTeTHT &
wA&q a9z I fear & 91 f§ ag=A)
g¢ afdfeafami & qu =7 ¥ ae=fas
2 1 T W IAT H AT BAT 2
f& arag # g = fawmr z T aAEg
o1 AP N A, gAT & FIH g AT
g ) m o A AT ARz & ATA
#1 g afex & iy Sa F www 7 mray
gazifiaaar sy g o &= oEaEr
w3 a3 & fao off aurd 24r [z
f & sgF a9 ¥ g oan gfewm
w17 fear @ s 7 fawmr oF =-
fox e A1 & afer ag 30 % fawma
¥ UF ¥ga AL TR FIA ATAT
g g 1 g @ fawna 3 zfe-
0 97T 4T AT KT FH F7 AZ I
TWIA ¥y Wy eqra 7 AT qrfge fx
Wi A g ot @ I R oA A
afw wh: M e afg 21 w7 fawmw
* ¥t off agaY w9A W | HAY
WG ® TE A KT WA @AT
wifgq 1

13.16 hrs.
[Mx Dsrury.Srzaxen in the Chair]
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fegzare 4% aga a@ Aw & WV w7
TET ALAYT T & | WA A
TR afoesr & 1 wawr
w0 7g WY & % @ w & agar & fgedr
iq frze guears & § wgt o f s
WTH a% T 7 ¥ 97 § 1 I iATHY A
fasm Yy afs s s & 1 wwfad
AT wWar o w wifge et o
Wl sy R fsdn e
B (AT Y AW FA 3 IW®
faearT & aE QAT Tard fawy fedy
qH: AT F T TG FHT ) T
WA AF TS e aiw 7
AT 92 1 & swmar § f5 A qfc-
frafrai & g5 gt qoyOwl ®
TxAqr wfzg 1 gW T B A
azT *q § QEY Q9T qATErT wifEQ
faax a1 am o Freafasar & wER
97 T F1 AR N, I977 F wAA7T
¥ fagmy am

HIT 37 ATZ FY QNAAT T FING &7
I AT F q @ Al IN F ATER
T7 ZAFT FW TATT TAAT G T HF
®1 gz 77 @ f§ @7 17 § w=7
IAT I FTH 217 T 97 2 WK A
AT 37 ATZ FY A K JrEr ¢ fafusw
Rz FY Q17 7 6 376 a7 T 7 ATRA
1At afgd 38 & a@ FAY wrEAr )
arr xor ¥ ot f1e® gu w¥ &, wifew
amifas, 7ar g Zfeso § IF
frsfra #37 & fau o& goET At
o ¥ fag a7 oy =R fawmr
£ 91 § 9 39 7 g sfea @
afgy f& @ srafasar » warfaw
TH IFAT T 913 $G W W w1
AT AET a1 AT K fowrga w3 W
aer g Q@I |

W 2w & fasrq & qfr wgeayql
qfesr war o avdr & 1 v ok
g agr e gu & | W Ty



